| TEM NO 63

Petition(s) for
No(s) .
23039- 23040/ 2014

COURT NO. 8 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Speci al Leave to Appeal (O

(Arising out of inpugned final judgrment and order dated 15/04/2013
in SA No. 381/1997 and order dated 20/01/2014 in CMRA No.

326794/ 2013 in SA No. 381/1997 passed by the Hi gh Court of

Judi cature at Al | ahabad)

MADHO PRASAD M SHRA (D) TH. LRS & ORS Petitioner(

VERSUS

MAHABI R PRASAD M SHRA Respondent (

s)

(Wth office report)

Date : 23/11/ 2015

CORAM :

For Petitioner(s)

For Respondent (s)

| ear ned

These petitions were called on for hearing
t oday.

HON BLE MR, JUSTI CE MADAN B. LOKUR
HON BLE MR JUSTICE S. A. BOBDE

=

Ashok K. Srivastava, Adv.

Intiaz Ahned, Adv.

s. Naghma Intiaz, Adv.

Anr a Moosavi, Adv.

Af reen Khan, Adv.

Sarah Kirmani, Adv.

r Ms. Equity Lex Associ ates

IFFF=S

UPON hearing the counsel the Court nmde the follow ng
ORDER

There is a letter for adj our nnent circul at ed by

counsel for the petitioners.

(Meenakshi Kohl i)
Court Master
Signature Not Verified

Digitally signed by
Meenakshi Kohl i

Dat e: 2015.11.23
13:04:19 I ST
Reason:

List the matters after ten weeks.

(Jaswi nder Kaur)

Court Master



